
 

No. G0B(I) 47(1)/2021 
  

 HIGH COURT OF KARNATAKA 
BENGALURU- 560 001 

DATE: 15.06.2021 
 

 
I N T I M A T I O N 

 
 

Due to imposition of weekend Curfew in the State including 

Bengaluru City and continuation of LOCKDOWN in some Districts of 

the State by the Government till 21.06.2021, the Limited 

Departmental Competitive Examination scheduled to be held on 

Sunday, the 20th June, 2021, between 11.00 a.m., and 2.00 p.m., at 

Principal Bench of the High Court of Karnataka at Bengaluru, is    

re-scheduled to Sunday, the 11th July, 2021 between 11.00 a.m. 

and 2.00 p.m.   

 
Further, all the eligible Senior Civil Judges are requested to 

make use of the Admission Cards already issued to them, on the 

date of examination and to strictly follow the instructions/special 

instructions while appearing for the said examination. 

 

 
BY ORDER, 

 
Sd/- 

(T.G. SHIVASHANKARE GOWDA) 
REGISTRAR GENERAL 


